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Railway Senic� Com.mission for 
Jt.amatJka 

2767. SHRI JANARDHANA POO­
JARY: Will the Minister of RAIL­
W�YS be pleased to stnte: 

(a )  whether Gov�rnment propose to 
,constitute a Railway Service Comrnis­
.sion for Karnataka · and , 

(b )  if so,. the details in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAll.1WAYS ( SHRI 
MALLIKARJUN) : (a)  and (b) . The 
..matter is under consideration. 

Extension of Jammu-Tawl Mall to 
In4ore via Bhoi,al 

27GS3. SHRI MADRAVRAO SCIN-
DIA: Will the Minister of RAIL-
WAYS be pleased to state : 

( a) whether it is a fact that publi!! 
has been represent ing to extend the 
.Jamm�'rawi Mail to Indore vin 
Bhopal, for c1 long time ; and 

(b) if so, reaction of Government 
thereto? 

THE DEPUTY MINISTER IN THE 
'MWISTRY OF RAILW.A�S ( SHRI 
M'.ALLI:KARJUN) : (a)  "'i es. 

\ 
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(b )  Apart from lack of traffic justi­
fication extension of J ammu:Tawi , 
Mail to Indore via Bhopal is not 
operationally feasible at present. 
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Proposals of Orissa Government re­
gradlnr National H1chways etc. 

2770. SHRI RASABEHARI BEHE­
RA: 'Will thE:: Minister of SH!PPING 
AND TRANSPORT be pleksen to 
state: 

(a) how many proposals of the 
Government of OrisEa regarding im­
provement of National Highways and 
declaration of National Highways and 
Widening of Roads fll"� pending before 
the �union Government and the details 
thereof; and 

(b) the reasons for delay in accept­
anc� or 'the pi'opo&als? 
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THE M.INLSTER 01" STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH) : 
(a) and (b) . 22 estimates o:f the State 

P.W.D. tor Road and Bridge works on 
National Highways in Orissa relating 
to improvement ot geometrics, widen­
ing to two-lanes, reconstruction of 
culverts, land acquisition anc! cons­
truction of a brdige over River 
Brahm.ini near Bonaigarh are current­
ly with the Ministry and are in vari­
ous stages of examination. 

Due to non-availability ot funds, the 
Government of India are unab!e at 
present to wnsider any new pr<>posals 
for declaration of state road routes as 
National Highway and this app�ics to 
Orissa also. 

UnHormity of standard in medical 
education 

277 1 .  SHRI BHIKU RAM JAIN: 
Will the Minister of HF.ALTH be 
pleased to sh�te : 

( a )  whether it is a fact that the 
Medical Council of India issued man­
datory directives to introduce comhin­
ed Eye/ENT examination in all the 
medica 1 colleges in tho couatry with 
a view to bring uniformity of stand­
ard in medical education; 

(b ) whether it is a] so a fact that 
the Aligarh Muslim University have 
not implemented i t ;  and 

( c )  if so, the reasons therefor? 

'fHE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL VvEL­
F ARE (SHRT B. SHANKARANAND) :  
(a)  Yes. The recommendations of 
the Medical Council of India on 
Under-graduate Medical Education, 
notified as regulations1 hy the G01Vern­
ment of India, in November, 1 977, 
-provide that a separate paper, con­
si �ting of two parts. an Eye o.nd F.,NT, 
'Should be a part of the final M13BS 
examination. 

(b ) and ( c) . The Aligarh Muslim 
University hr:1.s not yet reported the 
implementation of this regulation. 

lJDDBe4 Railway Land 

2772. SHRI B. K. NAIR: Will tha 
Minister of RAJ.LWAYS be pleaaed to 
state: 

(a) whether there is in the posses­
sion CYf the Railways a stretch &f land 
less than one kilometre in length. ex­
tending from the Quilon Railway 
St�tion to Asramam, for which the 
Railways have no use and which is 
now being used by anti-social ele­
ments for nefarious :purposes· 

J 

(b) whether requests have been re­
ceived from Quarters like the Quilon 
Municipality to have this land trans­
ferred to them for inclusion in slum­
clearance programme · and ' 

(c )  if so, what is Government's re­
action to the same? 

THE DEPUTY MJNJSTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) : (a)  1o ( c ) .  Th� 
land referred to forms part of the 
wharf siding ( about 8'70 metres long) 
at Ac;hramam, Quilon, which is at 
present not in use. At the instance 
of the State Government. the land ha.c; 
at present been al1owed to be occ1 1pied 
b�m�orarHy by people who were 
earh�r occupying Jana in Quilon Rail­
way yard and which they had to 
vacate. as the land was required in 
connection with yard remodelling 
works. Quilon Municipality asked for 
transfer of a part of this land in Sep-
tember 1 979 for a taxi stand ( and not 
for slum clearc.tnc� programme) . This 
was not agreed to as the wharf siding 
iis likely to be re-commissioned in the 
future. 

Conversion of Viramgam-DelhJ M.G. 

2773. SHRI DIGVIJ f\. Y SINH: Will 
the Minister of RAILWAYS be 
pleased to state: 

(a) whether there is a project of 
converting the Viramgam-Mehsana­
Delfhi track from Metre Gauge to 
Broad Gauge; 

(b) if so,. the cost thereof; and 




